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A meeting is arranged the Owners of clay Brick Kilns in Mogalthur Village at 
Mogalthår Garama Panchayath Office, at 10AM on 20.09.2023 under the direction 
of Extension Officer(PR&RD) Mogalthur. 

S.No 
1 

2 

4 

5 

6 

7 

9 

10 

11 

12 

13 

14 

15 

TRUE TRANSLATION TO ANNEXURE-III 

16 

Name of the Brikiln 

Operator 
Bonam Naga Mani W/o 
Veera raghavulu 

Katthula Sivannarayana 

Katthula SomaRaju 
Medicherla Kumar Raju 

S/o Venkatarao 
Ponnapalli Ramprasad 
S/o Bhaskararao 
Adhurthi Satyanarayana 
S/o Narayana 

Kapa Satyanarayana 
Injeti Danam S/o 
SambaMurthy 
Velidhi Lakshmi 
Narayana S/o Pullaiah 
Mallula Rambabu S/o 
SivaYogi 
Ponnapalli Siva 
Shankaram 

Ponnapalli Yedukondalu 

Ponnapalli Krishna 

Manepalli Satyanarayana 
Adhurthi Venkata 

Muthyam 

Kapa Srinivasa Rao 

Panta Kaluva 

Area 

Panta Kaluva 

Kota 

Kota 

Wadayar Pet 

Wadayar Pet 

Wadayar Pet 

Injeti vari Palem Road 

Kasani vari Veedhi 

Kulayi cheruvu near 
Cemetry 

Wadayar Pet 
Wadayar Pet 

Wadayar Pet 

Wadayar Pet 

Wadayar Pet 

Wadayar Pet 

Signature 

We, the managers of clay brick kilns in Mogalthur village, have submitted 
written requests to the Panchayat Secretary and the Extension Officer (PR&RD) 
Mogalthur in a meeting held at Mogalthur Gram Panchayat Office on 20.09.2023 at 
10 am under the direction of Extension Officer (PR&RD) Mogalthur. 

We, the managers of the clay brick kilns in Mogalthur village, are making 
bricks only for 3 to 4 months of the year without any objection from the people 
around the kilns. Even at that time the works are done when there is no rain. No 
matter how many hardships there are, we are doing this clan craft from our 
forefathers. Majority of bricks are supplied from here for constructions in Mogalthur 
village and surrounding villages. All the brick kilns operating in Mogalthur village 
are operating in their own premises. There is no management in government lands. 
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Along with the people in the villages to work in the kilns, they also earn a living by 
doing labour work from the state of West Bengal. About 300 families are directly 
and indirectly (i.e. tractors for brick exports, auto drivers, construction workers, 
labour) getting employment and the raw materials like clay and sours were 
prepared carly. 

The court has also informed to consider our objections. If the operation of 
brick kilns is stopped, we, our families and the families who depend on the 

operation of brick kilns are in dire straits. Therefore, we request that a period of 

one year should be given to us and similarly the revenue department should allot 
us places to do our profession away from the residences (for managing brick kilns) 

as per government regulations in Mogalthur village and ensure that about 300 
families do not lose their livelihood. 

Copy to 

1. To Shri Tahsildar, Mughaltur, 
2. To Shri Sub Collector, Narasapuram. 

1.xxxXXx( Ponnapalli Krishna) 

2. XXXXXx( Adurthi Satyanarayana) 

3.xXXXXXXx( Ponnapalli 
Yedukoindalu) 

4. XXXXXXXXX( Manepalli Satyanarayana) 

5. xXXXXXXXX( Kapa Satyanarayana) 

6 XXXXXXXXx (Ponnapalli Sivasankara Rao) 

7. xXXXXXXXX (Adurhti Venkata Muthyalu ) 

8. XXXXXXXXX (K.Srinivasa Rao) 

9. xXXXXXXXX (Mallula Rambabu) 

10. xxXXXXXXX (velida Lakshmana Rao ) 

11. xXXXXXXXX (Medicherla Kumara Raja ) 

12. xxXXXXXXX (Injeti Danam) 

13. xxXXXXXXX (Kattula Somaraju ) 

14. XxXXXXXXX (Bonam Narsimha Rao ) 

15. xxxXXXXXX ( Kattula suryachandra Rao) 

3. To Sri District Collector, West Godavari District, Bhimavaram. 
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